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1. Union of Indﬂa,
Rap., by its Secretary,
Ministry of Defence,
Sena Bhavan,iNau Delhi-110 011.

2. The Commandant,
HQ, Artillery Centrs,
Hyderabad—SG? 031.
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Counsel for the;Applicant

Counsel for the Respondents : Mr. N.R.Daufraj,Sr.CGSq.
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: Mr. K.Sudhakar Reddy
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a.a.mb.57/199,‘55 " Date: ‘ﬂ'{q{ ,j

' JUDGEMENT

. | ' I
| As per the'Hon'ble Sri R. Rangarajan, [ember (R)
i

!

Heard Sri K. Sudhakar Reddy, learna? counsel fofr

the applicant;énd Sri N.R. Devaraj, laarﬁad counsali
for the respo%dents. |( “
| ) J' N
2. The appmlcant is wnrkxng as Tailor %n the Head-
guarters, quxllery Centras, Hydsrabad. Izs claim 1?
for a diract%on to the respondents to grﬁnt him thew

revised scalés of pay of Rs.210-260 and Rsl-.zsn-zmo'u.é.f.

* {
22.8,1983, His contention is that simi#,rly situatéd
| i
other amployaas in the grade of Tailors haVa been g{Ven

the said reV;sed scales af pay ‘in IESQOTPB te the jhdge-
! .
ments of the Tribunale | H

3. Uhlla the ‘posts in some of the traﬂes in the

I
|
Defsnce Establlshments wers upgradsd to”tha pnsts I

| i
carrying ths scale of pay of Rs. 260-400 U.a.f. 15, 1@.84,

|

ther employ%as

I

in other trades. This Tribunal held in Q. R.443/88E

| [
46/93; 270/93; 521/93 and 522/93 thatlthere is naﬂ
8

the sama baqefit was not given to the o

I
|
dlscrlmlnatian in not upgrading the otHar posts 111

Boot Repeirérs and Teilors and llmxtlng(tha bene filt

|
only te 11 trades. Hence, in all the gforasald OAs

| i .
directions were given to the respondenﬂs to give h

|

notional paly to the applicants thersin|in the pay

! ‘ !
|
|

l
monetary benefit from one ysar priar t% the date 9P

scales of R5«260-400 wesefo 15.10.1984 Ly limiting

filing the ‘respective 0As.

| 0ed
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4. In visew af |the abave, thisL@A is also

and the respondents are directed to grant ths scale

an a notional ba%is. Consequential monetary

will have to be dgiven to the applicant from
i.8. gne year prfur to the date of filing th

5« This 0.A. is ordersd accordingly. No o

costsfﬁ

allowsd

12.1.1994
.'LS Uc Ao

benefits.

rdar a&s to

:
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( R. Rangarajan ) ( V. Naeladri Ras )
Membar (A) } Vice Chairman|- | K
i ) A # | “ —
Datad _ L Y['[ }3 S I A
— Deputy Registraf(d)ce
kmv ° ’
The Secretary, Union of India, |
Ministry of Defence, Sena Bhavan, New Pelhi~ll.

The Commandant, HQ, Artillery Centre,
Hyderabad-31l. ‘

——

One copy to Mr.K.Sudhakar Reddy, Advocate, CAT.Hyd.
; .

One copy to Mr.N.R.Devraj, Sr.CGSC.CAT.Hyd.
One copy to Library, CAT.Hyd.

One spare copYe.
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IN THE CENTRAL ADMINISTRATIVE TEIBY. ...
FEYDERABAD BENCH AT HYDERAB;AD

Yl

THE HON'BLE MR,JUSTICE Vo HEELADRT RAD
. ' VICE~CHATRMAN

'

AND
. ° /
HE HON'BLE MK.R.RANGARAZAN 3 M(ADii)

- . '
DATED; '8 /-1995: ,
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“1ssyegd,

‘ésed for default,

-zie_d/Rejected L/
No order as to costs. OSPNM






